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Pay Scales of otIIr.ers 

SU. Shri Balraj Madhok: Will th:? 
Minister of Defence be pleased to 
state: 

(a) whether it is a faet that the 
revised pay scales for th" commis_ 

sioned officers of Indian Army were 
to be applicable from 1st April. 1960 
while the revised pay scales fOl' 
J.e.Os, are applicable from 1st July. 
1959; 

(b) what is the reason for thi, 
difference; -

(c) whether it is a fact that com-
missicmed officers have r.ot been 
given revised pay scales even from 
1st April. 1960; and 

(d) whether Govemme'lt wili ex-
ped'te implementation of its decision 
in this regard? 

The Minister of Defence (Shri 
Krishna l\I~non): (a) Ye~, 

(b) Sub.tantial impro :ements have 
been effected in the pay scales of 
officers.' The decisions "ad necessarily 
to be of an ad hoc character having 
regard to the finances involved. 

(e) and (d). Government orden re-
garding revised pay scales of Service 
officers (except for certain categor:e3) 
were issued On the 12th June. 1961, 
and the accounts authorities are tak-
ing action to refix the pay of thece 
officers with effect from the 1,! 
April. 1960 and to pay the arrears of 
pay to these officers, It is expec\ed 
that thp payment of arrears of pay 
will be completed in the near futurE. 
Orders regarding revised pay sca:p'l 
for categaries of officers not covered 
by the above orders will be issued a'; 
SOOn as possible. 

Smuccling by a Swiss National 

546, Shri Rqhunatb SInCh: WiU 
the Minister of Finance b~ pleaseu t::. 
state: 

(a) whether a Swiss National has 
been hauled up by Bombay Customs 
for smuggling of, gold bullIon and 
Indian currency on the 16th JU):I. 
1981; and 

(b) if so, the details thereof? 

The Minister of FinsDce (S}\li 
MorarJI o-i): (a) and (b). One 
Roger Antoine Gentina who holds a 




